
RAJYA  SABHA [4 December 2002] 

where the price negotiations have been completed and we are exaiming 

finally, these papers to prepare a Note for the Cabinet Committion 

Security and have this matter resolved once and for all. 

SHRI S. AGNIRAJ: Is any proposal to manufacture the traning aircraft 

in HAL or in any other company in the country? I would like to know from the 

hon. Minister whether any such proposal is pending before the Government. 

SHRI GEORGE FERNANDES: The HAL has produced an 

intermediate jet trainer and it is a matter of time before it gets inducted into 

the force. We are flying it in the Aero India in February, 2003. 
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*222. [The questioners (SHRI SURESH KALMADI and SHRI 

KARNENDO BHATTACHARJEE were absent for answer vide pages 25—29.] 

Jai Prakash Rozgar Guarantee Yojana 

*223.   SHRI K. NATWAR SINGH: 

DR.T. SUBBARAMI REDDY:† 

WILL the Minister of RURAL DEVELOPMENT pe pleased to state: 

 

†The question was actually asked on the floor of the House by Dr. T. Subbarami Reddy. 
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(a) whether a Rs. 5,000 crore employment guarantee scheme known as Jai 

Prakash Rozgar Guarantee Yojana, in 130 most-backward districts of the country, 

will be launched this year; 

(b) if so, the details of the scheme; 

(c) whether a task force was set up by Government for selection of the 

districts to be included in the said scheme; 

(d) if so, what are the names of the districts selected; and 

(e) by when the work on this scheme is likely to be started? 

THE MINISTER OF RURAL DEVELOPMENT (SHRI SHANTA 

KUMAR): (a) to (e) The Statement is laid on the Table of the House. 

Statement 

In his Budget Speech 2002-03 the Finance Minister announced to launch 

the Jai Prakash Rozgar Guarantee Yojana (JPRGY) to provide employment 

guarantee to the unemployed in the most distressed districts of the country. A 

Task Force was set up under the chairmanship of the Minister of Rural 

Development, to design and implement the programme for employment 

generation in the districts. The Task Force had submitted its report. On the basis 

of the report of the Task Force the scheme is being formulated in consultation 

with the other concerned Ministries/ Departments. 

DR.T. SUBBARAMI REDDY: Madam, on 19th October, 2002, the hon. 

Minister had announced that they were going to have a new scheme, namely, the 

Jai Prakash Rozgar Guarantee Yojana; and, they were going to have Rs. 5,000 

crores every year during the Five Year Plan. Are they going to implement this 

scheme directly in all the 141 districts, as mentioned by him, recently? Will they 

ask the States to identify the districts where the scheme has to be 

implemented? He had assured that his scheme would be implemented with in 

two months' time. Now, we are already in the first week of December. So, I 

would like to know from the hon. Minister whether he is in a position to start 

the scheme, now. 

Secondly, the hon. Minister if trying to get 1800 million dollars from the 

ADB and the World Bank for the purpose of connecting all the villages by roads. 

So, I would like to know whether he Is proposing to link this scheme with the 

Jai Prakash Rozgar Guarantee Yojana so that more employment opportunities 

could be created for the poor people. 
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DR.T. SUBBARAMIREDDY: Madam, the hon. Minister had promised to 

implement this scheme within two months' time. So, my second supplementary 

is whether the hon. Minister is going to the Cabinet so that he could implement 

this scheme in time and keep his words. Secondly, In case, You get 1800 million 

dollars from the ADB and the World Bank for connecting the villages by roads, 

will you link the Jai Prakash Rozgar Guarantee Yojana with the scheme for 

connecting villages by roads? 
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SHRI JANARDHANA POOJARY: Madam, yesterday also, I had 

raised this point ...(Interruptions)... 

THE DEPUTY CHAIRMAN: No comments; please sit down 

...(Interruptions)... Dr. Manmohan Singhji, you are the Leader of the 

Opposition, ...(Interruptions)... I want to bring to your notice 

...(Interruptions)... Mr. Poojary, please sit down ...(Interruptions)...This is not 

the way ...(Interruptions)... 

SHRI JANARDHANA POOJARY: Madam, it is our right. 

THE DEPUTY CHAIRMAN: No; it is not your right ...(Interruptions)... 

Please sit down. ...(Interruptions)... Take your seat. ...(Interruptions)... No; I 

am not correcting anything. ...(Interruptions)... Behave properly. 
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...(Interruptions)... I said, behave properly in the House. ...(Internptions)... Please 

sit down. ...(Interruptions)... No, I say, please sit down. ...(Interruptions)... 

SHRI JANARDHANA POOJARY: No, I want to say that yesterday you 

did not allow ...(Interruptions)... 

THE DEPUTY CHAIRMAN: I am saying, sit down. ...(Interruptions)... 

Please sit down, otherwise, I will ask you to leave the House. 

...(Interruptions)... 

SHRI JANARDHANA POOJARY: I am behaving properly. 

...(Interruptions)... Madam, earlier, you had given a ruling. ...(Interruptions)... 

THE DEPUTY CHAIRMAN: No; please sit down. ...(Interruptions)... If 

you can't behave properly with the Chair, I will ask you to leave the House. 

...(Interruptions)... Please sit down. ...(Interruptions)...You don't even listen to 

your leaders. ...(Interruptions)... Please sit down. ...(Interruptions)... Not only 

are you disobeying the Chair, but you are disobeying your own leaders also, 

...(Interruptions)... and you are bringing shame to the House. ...(Interruptions)... 

I will bring you before the Committee. ...(Interruptions)...Why do you create 

such rumpus everyday? ...(Interruptions)... During Question Hour, you cannot put 

these questions. ...(Interruptions)... Shri Motilal Vora. 

SHRI JANARDHANA POOJARY: Madam, I am quoting the rule. 

...(Interruptions)... You did not answer my question. 

THE DEPUTY CHAIRMAN: Don't show me rules, I know them better than 
you. ...(Interruptions)... 
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DR. MANMOHAN SINGH: Madam, from the answer that the hon. 
Minister has given; we understand that this Scheme was announced in the 
Budget of the currnet year, that is, in February, 2002. Ten months' have 
passed, and, yet, we do not know what type of scheme the Government have in 
mind. This is a classic instance where schemes are mentioned without elaborate 
work having been done. In this context, I would like to know from the hon. 
Minister, how different this Scheme will be from the Employment Assurance 
Scheme, which, roughly, has the same objectives as the proposed Jai Prakash 
Rozgar Guarantee Scheme? 
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PROF. M. SHANKARALINGAM: Madam, this Scheme has already been 

delayed so much that it cannot be included in the current financial year. If the 

State Governments are asked to identify the districts, then, it will be much 

easier. 

THE DEPUTY CHAIRMAN: That is what the hon. Minister just said. He 

has already answered this question. 
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Deportation of Abu Salem to India 

*224.   SHRI RAVULA CHANDRA SEKARREDDY:† 

DR.PRABHATHAKUR: 

Will the Minister of HOME AFFAIRS be pleased to state: 

(a) whether the underworld don, Abu Salem has been recently detained in 
Lisbon; 

†The question was actually asked on the floor of the House by Shri Ravula Chandra Sekar 
Reddy, MP. 
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